IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

17.01.2025

— Court]amount
Case No.
Fee

1 |BB MALLICK  [4265/2025(17.01.2025 |[BLAPL/12942/2024 |10 | c |
2 |L D PANDA 14283/2025(17.01.2025 |WP(C)/34384/2023 |10 | c |
3 |R CH ROUT 14300/2025(17.01.2025 |WPC(OAC) /578/2017 |10 | c |
‘4  SMOHADATEA ‘4305/2025‘17.01.2025 WP (C) /32317/2024 ‘7 o023 lu ’
5 |K C PANDA 14307/2025(17.01.2025 |[WP(C)/41579/2021 |10 | c |
6 [N C sINHA 14308/2025(17.01.2025 [WP(C)/1299/2025 |10 | c |
7 |P BEHERA 14313/2025(17.01.2025 |WP(C)/28602/2022 |10 | c |
'8 |a K Das 14319/2025(17.01.2025 |MACA/365/2006 7 | oo
9 |J R NAYAK 14320/2025|17.01.2025 |ABLAPL/18829/2019 7 | oo
|10 |S MOHANTY 14321/2025(|17.01.2025 |CRLMC/4019/2024 |7 | oo
11 |P K ROUTRAY |4323/2025|17.01.2025 [WP(C)/27895/2022 |7 | oo
12 |P K ROUTRAY |4324/2025|17.01.2025 [WP(C)/32192/2022 |7 | oo
13 |P K ROUTRAY |4325/2025|17.01.2025 |[WP(C)/27894/2022 |7 | oo
14 |P K ROUTRAY |4326/2025|17.01.2025 [WP(C)/27896/2022 |7 | oo
|15 |P K ROUTRAY |4327/2025|17.01.2025 [WP(C)/27893/2022 |7 | oo
|16 |B R SENAPATI |4328/2025|17.01.2025 [WP(C)/20716/2015 |7 | oo
|17 |B R SENAPATI |4329/2025|17.01.2025 [WP(C)/15025/2014 |7 | oo
18 |H K MOHAPATRA |4330/2025|17.01.2025 |SA/289/2001 7 | o |
19 [B DASH 14331/2025(17.01.2025 |WA/81/2022 7 | o |
|20 [B DASH 14333/2025(17.01.2025 |WA/81/2022 7 | o |
21 |J K MISHRA  [4334/2025|17.01.2025 |CONTC/9350/2023 |7 | v
‘22 oo N ‘4338/2025‘17.01.2025 TRP (C) /208/2024 ‘10 ‘ ‘c ‘
23 |s S MALLICK |4339/2025|17.01.2025 |TRP(C)/270/2024 (10 | c |
24 M K SWAIN 14341/2025/17.01.2025 |CRLMC/2957/2024 |7 | v
25 |G R DHAL 14345/2025(17.01.2025 |CRLMC/4888/2024 |7 | v
26 |S MOHANTY 14346/2025(17.01.2025 |WP(C)/30242/2024 |10 | c |
27 |D SAMAL 14347/2025/17.01.2025 |[WP(C)/39224/2021 |7 | oo
28 |T K NAYAK 14348/2025(17.01.2025 |WP(C)/32111/2024 |7 | oo
29 |A SAHOO 14350/2025(17.01.2025 |CRLMC/148/2024 |10 | c |
130 |s. BARIK 14351/2025(17.01.2025 |[WP(C)/31202/2024 |10 | lc |
31 |D SAMAL 14352/2025|17.01.2025 |WP(C)/25541/2021 |7 | SR




132 |S CHOUDHURYI |4353/2025|17.01.2025 |CRLMC/4821/2024 |10 | c |
33 |7 C BARAL 14354/2025|17.01.2025 |CRLMC/497/2022 |7 | o |
34 |s K PRADHAN [4357/2025|17.01.2025 |CMAPL/326/2024 |10 | c |
35 |P K MSIHRA  |4359/2025(17.01.2025 |WA/244/2024 7 | o |
|36 | K MOHANTY [4362/2025|17.01.2025 |WPC(OAC)/184/2019 |7 | o |
37 |B K DAS 1 14364/2025(17.01.2025 |WP(C)/12875/2024 |10 | c |
‘38 giiggJIT ‘4365/2025‘17.01.2025 WP (C) /3299/2020 ‘10 ’ ’c ’
139 |A K SWAIN 14370/2025(17.01.2025 |CRLMC/1376/2015 |7 | |
|40 |P K PANI 14371/2025|17.01.2025 |WA/428/2012 7 | o |
141 |r C BHOI 14372/2025|17.01.2025 |[RSA/60/2005 |7 | |
|42 |P K MALLICK [4373/2025|17.01.2025 |WP(C)/5386/2002 |7 | N
|43 |P K MALLICK [4375/2025|17.01.2025 |WP(C)/15648/2018 |7 | v
44 |KK NATH 4376/2025(17.01.2025 WP (C)/1060/2025 |7 éAggﬁiggs

45 |K K NATH 4377/2025|17.01.2025 WP (C)/1065/2025 |7 éAggﬁiggs

|46 M NAYAK 14378/202517.01.2025 |WP(C)/28431/2024 |7 | u |
|47 |D K JENA 14379/2025(17.01.2025 |[BLAPL/9708/2024 |7 | u |
|48 |P K MALLICK |4380/2025|17.01.2025 |SAO/13/2009 7 | u |
149 |R K SAHU 14381/2025(17.01.2025 |[WP(C)/9925/2007 |7 | u |
|50 |K MOHAPATRA [4382/2025|17.01.2025 |[WP(C)/22276/2013 |7 | u |
51 |U P BAG 14383/2025(17.01.2025 |[WP(C)/18153/2024 |7 | U |
|52 |S BISWAL 14384/2025(17.01.2025 |WP(C)/9159/2019 |7 | u |
53 |P K SWAIN 14385/2025(17.01.2025 |[WP(C)/1090/2025 |7 | u |
54 |P K SWAIN 14386/2025(17.01.2025 |WP(C)/464/2025 |7 | u |
55 |P K SWAIN 14387/2025(17.01.2025 |WP(C)/416/2025 |7 | u |
56 |P K SWAIN 14389/2025(17.01.2025 |[WP(C)/912/2025 |7 | u |
57 |P K SWAIN 14390/2025(17.01.2025 |WP(C)/445/2025 |7 | u |
|58 |K SAHOO 14392/2025(17.01.2025 |[BLAPL/5907/2024 |7 | u |
|59 |SP SAMANTA  [4393/2025(17.01.2025 |WP(C)/33816/2011 |7 | u |
60 |N C SINHA 14394/2025(17.01.2025 |[WP(C)/3299/2020 |7 | u |
61 |A K MOHANTY [4395/2025(17.01.2025 |[WP(C)/14278/2004 |7 | u |
62 |A K MOHANTY [4396/2025|17.01.2025 |[WP(C)/31894/2024 |7 | u |
63 M K PANI 14398/2025/17.01.2025 |WP(C)/288/2025 |7 | u |
|64 |B DAS 14399/2025(17.01.2025 |ABLAPL/3769/2023 |7 | u |
|65 M R SABAR 14400/2025/17.01.2025 |WP(C)/28943/2023 |7 | u |
66 |R K MALLICK |4405/2025|17.01.2025 |MACA/715/2013 10 | i |
167 |S K SAHOO 14406/2025(17.01.2025 |MACA/715/2013 10 | i |
68 |A K DAS 14407/2025(17.01.2025 |MACA/306/2004 10 | i |
69 |R K SAHU 14417/2025(17.01.2025 |[BLAPL/10577/2024 |10 | i |
‘70 EQEESH KUMAR 4420/2025‘17.01.2025 BLAPL/376/2025 ‘10 ‘ ‘c ‘
71 |A. K. NAYAK |4423/2025(17.01.2025 |[WP(C)/21588/2024 |10 | i |
72 |R K MALLICK |4424/2025|17.01.2025 |BLAPL/351/2025 |10 | i |




|73 |DEBENDRA SAHU |4429/2025|17.01.2025 |BLAPL/7270/2024 |10 | c |
74 M. NAYAK 14434/2025(17.01.2025 |RPFAM/356/2024 |10 | c |
175 |K DAS 14436/2025(17.01.2025 [WP(C)/1547/2025 |10 | lc |
|76 |M PANDA 14443/2025(17.01.2025 [WP(C)/947/2025 |10 | lc |
177 M K MOHANTY [4451/2025[17.01.2025 |[WP(C)/726/2025 |10 | lc |
|78 |B. M. SARANGI |4454/2025[17.01.2025 |WP(C)/1393/2025 [10 | lc |
|79 |B. M. SARANGI [4457/2025|17.01.2025 |WP(C)/1283/2025 |10 | lc |
180 |A K NAYAK 14458/2025(17.01.2025 |WP(C)/24095/2024 |10 | lc |
81 |A K NAYAK 14460/2025(17.01.2025 |WP(C)/24216/2024 |10 | c |
CHAKRADHAR | |
82 |SAHOO (IN 4462/2025|17.01.2025 |[WA/1737/2022 10 c
PERSON)
183 |M R ROUTRAY |4464/2025|17.01.2025 |WP(C)/35926/2023 |10 | c |
|84 |M R MALLA 14465/2025(17.01.2025 |WP(C)/28287/2013 |10 | c |
|85 |A K MOHANTY |4466/2025[17.01.2025 |WP(C)/5955/2024 |10 | c |
|86 |S S BISWAL  |4468/2025[17.01.2025 |WP(C)/30284/2011 |10 | c |
|87 |s. K. JENA  [4472/2025|17.01.2025 |[RPFAM/235/2024 |10 | c |
|88 |K. PARIDA 14473/2025(17.01.2025 |WP(C)/1406/2025 |10 | c |
189 |s JENA 14476/2025(17.01.2025 |[WP(C)/259/2025 |10 | c |
190 |B N SAHU 14477/2025(17.01.2025 |CRLMA/221/2024 |10 | c |
91 M. R. BARIK |4478/2025|17.01.2025 |WP(C)/1356/2025 |10 | c |
92 |P. L. MISHRA |4479/2025|17.01.2025 |WP(C)/994/2025 |10 | c |
|93 |DILLIP SAMAL |4480/2025|17.01.2025 |WP(C)/1459/2025 |10 | c |
94 :ﬁigiiDggMAR 4482/2025|17.01.2025 |BLAPL/10343/2024 |[10 c
95 iiiﬁ?RANJAN 4483/2025|17.01.2025 |ABLAPL/14330/2024 (10 C
96 giiggigﬂ 4484/2025|17.01.2025 |BLAPL/10845/2024 |10 c
97 4485/2025(17.01.2025 |[BLAPL/10844/2024 |10 c
98 giiggigH 4486/2025(17.01.2025 |BLAPL/10002/2024 |10 c
99 | A 4487/2025|17.01.2025 |BLAPL/10049/2024 |10 c
1100 |J R NAYAK 14489/2025(17.01.2025 |[WP(C)/24170/2014 |10 | lc |
1101 A RAY 14491/2025(17.01.2025 |[WP(C)/27112/2013 |10 | lc |
1102 D SAMAL 14492/2025(17.01.2025 |[BLAPL/359/2025 |10 | lc |
1103 |S MOHARANA  |4493/2025|17.01.2025 |CMP/726/2024 10 | lc |
1104 |SANGRAM DAS  |4494/2025|17.01.2025 |CMP/726/2024 10 | lc |
1105 |DIBAKAR SAMAL |4496/2025(17.01.2025 WP (C)/15766/2023 |10 | lc |
1106 [N K ROUT 14497/2025(17.01.2025 |WP(C)/31563/2024 |10 | lc |
1107 |P BEHERA 14498/2025(17.01.2025  |[WP(C)/22322/2017 |10 | lc |
1108 |S C DAS 14499/2025(17.01.2025 |WP(C)/2552/2004 |10 | lc |
1109 [B. K. PANDA |4502/2025|17.01.2025 |WP(C)/21206/2024 |10 | lc |
1110 B. K. PANDA |4504/2025|17.01.2025 |WP(C)/21205/2024 |10 | lc |




111 [P NAYAK 14505/2025(17.01.2025 [WP(C)/587/2025 |10 | lc |
‘112 o onuh HUMAR 4506/2025‘17.01.2025 WP (C) /165/2025 ‘10 ‘ ‘c ‘
1113 R C BHOI 14509/2025(17.01.2025 [WP(C)/32766/2024 |10 | lc |
1114 |R HUSSAIN 14512/2025(17.01.2025 |[RVWPET/32/2024 |10 | c |
115 |G. C. JENA  [4514/2025[17.01.2025 |CRLA/1035/2024  [10 | c |
116 M M NAYAK 14515/2025(17.01.2025 |WP(C)/32652/2024 |10 | c |
117 |M M NAYAK 14517/2025(17.01.2025 [WP(C)/32699/2024 |10 | lc |
1118 [C. R. KAR 14518/2025(17.01.2025 [WP(C)/1465/2025 |10 | lc |
1119 [D.K. DEHURY |4519/2025[17.01.2025 |WP(C)/28898/2024 [10 | c |
1120 [B. K. PATI  |4520/2025|17.01.2025 |WP(C)/24553/2024 |10 | c |
121 M. R. ROUTRAY[4521/2025|17.01.2025 |WP(C)/20658/2024 |10 | c |
1122 |S K RATH 14522/2025(17.01.2025 |WP(C)/33043/2024 [10 | c |
1123 |P. K. MISHRA |4523/2025|17.01.2025 |WP(C)/20658/2024 |10 | c |
‘124 ooma ‘4524/2025‘17.01.2025 WP (C) /33203/2024 ‘10 ’ ’c ’
125 R B MISHRA  [4526/2025[17.01.2025 |CRLA/45/2013 0 | c |
126 |D K MOHANTY |4528/2025|17.01.2025 |WP(C)/20494/2023 [10 | c |
127 |D K MOHANTY |4529/2025|17.01.2025 |WP(C)/22245/2023 |10 | c |
1128 |T BAG 14530/2025(17.01.2025 |WP(C)/22245/2023 |10 | c |
1129 |B.K. SWAIN  |4531/2025|17.01.2025 |WP(C)/22242/2023 |10 | c |
1130 |J PRADHAN 14532/2025|17.01.2025 |CRLMC/4736/2024 |7 | oo
131 |J PRADHAN 4534/2025|17.01.2025 |BLAPL/371/2025 |7 géﬁﬁ’féin

132 |J PRADHAN 4535/2025|17.01.2025 |BLAPL/354/2025 |7 Sé%ﬁ’féiD U
133 |[P C MOAHNTY |4536/2025[17.01.2025 |RSA/193/2005 0 | c |
1134 |[R SETHI 14537/2025(17.01.2025 |[RSA/54/2012 0 | c |
1135 R K SAHU 14538/2025(17.01.2025 |[WP(C)/15982/2017 |10 | lc |
1136 |R K SAHU 14539/2025(17.01.2025 |WP(C)/42806/2023 |10 | c |
137 [ Ay [4540/2025(17.01.2025 | ABLAPL/14100/2024|7 PO,

SADANANDA
138 NAYAK ( IN  |4541/2025|17.01.2025 |WP(C)/1075/2025 |10 c
PERSON )

1139 |S GUPTA 14542/2025|17.01.2025 |WP(C)/70/2025 0 | lc |
1140 M NAIK 14543/2025(17.01.2025 |WP(C)/1452/2025 |10 | lc |
1141 |C R NAYAK 14544/2025(17.01.2025 |WP(C)/18432/2024 |10 | lc |
142 |P K MALLICK |4545/2025|17.01.2025 |WP(C)/491/2025 |10 | lc |
1143 |P BEHERA 14546/2025(17.01.2025 |WP(C)/695/2025 |10 | lc |
144 |P L MISHRA  |4547/2025|17.01.2025 |WP(C)/890/2025 |10 | lc |
1145 B. B. MALLICK |4550/2025|17.01.2025 |[WP(C)/28332/2024 (10 | lc |
1146 |S. CHOUDHURY |4553/2025|17.01.2025 |WP(C)/31917/2024 |10 | c |
1147 |R K SAHU 14554/2025(17.01.2025 |WP(C)/13688/2013 |10 | c |
|148 |[H. K. MOHANTA |4555/2025|17.01.2025 |WP(C)/31891/2024 |10 | c |




M/S.DILLIP

‘149 ooy ‘4556/2025‘17.01.2025 WP (C) /17615/2015 ‘10 ‘ ‘c ‘
150 |C R NAYAK 14557/2025(17.01.2025 |[WP(C)/27514/2024 |10 | lc |
1151 |S K SAHU 14558/2025(17.01.2025 |[WP(C)/13803/2024 |10 | c |
|152 |[BB MALLICK  |4561/2025|17.01.2025 |BLAPL/11044/2024 |10 | c |
1153 |D SAMAL 14563/2025(17.01.2025 [BLAPL/13164/2024 |10 | c |
1154 M DAS 14566/2025(17.01.2025 [BLAPL/6225/2024 |10 | c |
1155 [M Das 14567/2025(17.01.2025 |ABLAPL/456/2025 |10 | c |
1156 B DAS 14568/2025(17.01.2025 |ABLAPL/504/2025 |10 | lc |
1157 |S BARIK 14570/2025(17.01.2025 |ABLAPL/14998/2024 |10 | c |
1158 |[R SETHI 14571/2025(17.01.2025 |ABLAPL/14966/2024 |10 | c |
1159 |s DAL 14572/2025(17.01.2025 |ABLAPL/14953/2024 (10 | c |
1160 | DASH 14573/2025(17.01.2025 |ABLAPL/14939/2024 |10 | c |
161 D SAMAL 14574/2025(17.01.2025 |ABLAPL/5860/2024 |10 | c |
1162 |P PARIDA 14575/2025(17.01.2025 |ABLAPL/359/2025 |10 | c |
163 RK MALLICK  |4576/2025|17.01.2025 |ABLAPL/357/2025 |10 | c |
164 [UC JENA 14581/2025(17.01.2025 |ABLAPL/14404/2024 |10 | c |
1165 |B BEHERA 14582/2025(17.01.2025 |ABLAPL/14673/2024 |10 | c |
|166 |S MOHAPATRA |4583/2025|17.01.2025 |ABLAPL/7750/2024 |10 | c |
|167 |M MOHANTY 14584/2025(17.01.2025 |ABLAPL/14985/2024 |10 | c |
1168 |[H SUNDARA 14586/2025(17.01.2025 |CRLMC/3490/2023 |10 | c |
1169 |P K JENA 14587/2025(17.01.2025 |CRLMC/2076/2024 |10 | c |
170 |H S PAIKRAY |4588/2025|17.01.2025 |CRLMC/881/2023 |10 | c |
1171 |S. BARIK 14589/2025(17.01.2025 |CRLMC/15/2024 10 | c |
172 |o. K. BEHERA [4590/2025|17.01.2025 [BLAPL/10454/2024 |10 | c |
‘173 ig;?iTA KUMAR 4591/2025‘17.01.2025 ABLAPL/367/2025 ‘10 ‘ ‘c ‘
1174 |S. CHOUDHURY [4592/2025|17.01.2025 |ABLAPL/361/2025 (10 | lc |
1175 [M. BARAL 14593/2025(17.01.2025 |CRLA/1209/2024 |10 | c |
1176 |k DAS 14594/2025(17.01.2025 [BLAPL/8736/2024 |10 | c |
1177 |p PANDA 14595/2025(17.01.2025 [BLAPL/10424/2024 |10 | c |
1178 |G SAHOO 14596/2025(17.01.2025 [BLAPL/9661/2024 |10 | c |
1179 |SUVENDU BARIK |4599/2025(17.01.2025 |BLAPL/6026/2024 (10 | lc |
1180 A. K. BEHERA [4600/2025|17.01.2025 |CRLMC/4136/2024 (10 | lc |
‘181 Do TBNT KUMAR 4603/2025‘17.01.2025 CRIMC/141/2025 ‘10 ‘ ‘c ‘
1182 B K PANDA 14605/2025(17.01.2025 |ABLAPL/212/2025 |10 | lc |
1183 B DAS 14609/2025(17.01.2025 |ABLAPL/504/2025 |10 | lc |
1184 |S.K.RATH 14611/2025(17.01.2025 |WP(C)/33178/2024 |10 | lc |
1185 |[B. SAHOO 14612/2025(17.01.2025 |WP(C)/1336/2025 |10 | lc |
1186 |D K DALAI 14613/2025/17.01.2025 |CRLA/121/2017 0 | lc |
1187 |C R SAHU 14614/2025/17.01.2025 |CRLA/168/2016 0 | ic |
1188 |C R SAHU 14615/2025(17.01.2025 |CRLA/45/2018 0 | ic |
/189 |A. MOHANTY  |4617/2025|17.01.2025 |CRLMC/229/2025 |10 | c |




1190 |D SWAIN 14620/2025(17.01.2025 |MACA/417/2016 0 | c |
1191 |A K BARIK 14621/2025(17.01.2025 |MACA/417/2016 0 | c |
1192 |S SWAIN 14622/2025(17.01.2025 [WP(C)/33205/2024 |10 | lc |
1193 |T K NAYAK 14623/2025(17.01.2025 [WP(C)/33205/2024 |10 | lc |
1194 |S K RATH 14624/2025(17.01.2025 |WP(C)/33085/2024 |10 | c |
1195 RANJIT SAMAL |4625/2025|17.01.2025 |WP(C)/1232/2025 |10 | c |
1196 RANJIT SAMAL |4626/2025|17.01.2025 |WP(C)/1381/2025 |10 | lc |
197 (SIARMISTER 14627/2025(17.01.2025 WP (C)/1058/2025 |10 c

198 S0 SUESTHR  14628/2025(17.01.2025 WP (C) /1058/2025 |10 c
1199 | DAs 14629/2025(17.01.2025 |WP(C)/29814/2024 |10 | c |
200 |DK JENA 14630/2025(17.01.2025 |CRLMC/151/2025 |10 | c |
201 [N ROUT 14631/2025(17.01.2025 |WP(C)/1587/2025 |10 | c |
202 |28 P IRUSOT A 46322025 (17, 01,2025 e () /89372025 |10 c

203 |SARMESTER 1463372025 17.01.2025 e (C) /1124/2025 |10 c
204 | SAMAL 14634/2025|17.01.2025 [WP(C)/999/2025 |10 | c |
205 [B SAMAL 14635/2025(17.01.2025 |[WP(C)/1262/2025 |10 | c |
1206 |s Das 14636/2025(17.01.2025 |[WP(C)/21110/2016 |10 | c |
207 |[R. SAMAL 14642/2025(17.01.2025 |[WP(C)/1705/2025 |10 | c |
208 |J P KAR 14643/2025(17.01.2025 |CRLMC/445/2022 |10 | c |
209 |[SP SAHOO 14645/2025(17.01.2025 [BLAPL/12002/2024 (10 | c |
210 RK BARIK 14649/2025|17.01.2025 |CRLMC/132/2025 |10 | c |
211 [RK BARIK 14650/2025|17.01.2025 |CRLMC/4834/2024 |10 | c |
212 M R PRADHAN [4651/2025(17.01.2025 |CRLA/997/2023 0 | c |
[ | | Total 11958

NIC




